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all Railways, including Eastern Rail-
way, only on long distance Mail|
Express trains involving night jour-
neys, in lieu of the existing ordinary
full II class coaches where now
provided.

(b) The broad features of the new
Broad Gauge II class seating-cum-
sleeper coaches will be as follows:—

(1) One half is intended for only
seating accommodation for 32
passongers.

(ii) The other half will be a sleeper
compartment, with seating
capacity for 30 passengers by
day and sleeping accommoda-
tion for 22 passengers by night
in 11 lower and 11 upper berths,
upholstered with foam rubber
cushions. Booking of passengers
will be restricted to 22 by night
in this compartment. permitting
8 additional passengers only
during the day.

(iii) An inter-communication door
between the seating and sleeper
compartments of the coach will
be provided, and there will be
an attendant in caeh coach to
look after the convenience of
passengers.

(iv) Other amenities, such as lava-
tories, washbasins and mirrors
outside, luggage room, fans etc.,
will be provided to specified
standards.

The new Broad Gauge II class seat-
ing-cum-sleeper coaches are likely to
be introduced progressively in about
two years’ time.

Japanese Delegation on Timber
Processing

*236. Shrimati Renuka Barkatakl:
Shri Ravindra Varma:
Shri R. S. Pandey:
Shri Rajeshwar Patel:
Shri R. Barua:

Will the Minister of Industry be
Pleased to state:

(a) whether it is a Yact that a dele-
gation of Japanese experis on timber
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processing  toured the timber-rich
areas of India recently; and

(b) if so, what are the proposals
that the delegation has made to Gov-
ernment.

The Minister of Industry (Shri D.
Sanjivayya): (a) Yes ,Sir. A team
of Japanese cxperts who have specia-
lised in the manufacture of decorative
furniture have recently visited My-
sore and have also seen some of the
forests regurding the availability of
timber.

(b) The team has not yet made any
specific proposals to the Government.
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Building at Gudur Junctiem

870. Shri A. K. Gopalan: Will the
Minister of Raflways be pleased to
state:

(a) whether it is a fact that the
second floor construction of a building
collapsed while work was in progress
at Gudur Junction;

(b) if so, the causes thereof;

(¢) the total loss as a result there-
of; and

(d) whether the work was cntrust-
od to the contractors or dircctly done
by the Railways?

The Minister of State in the Minls-
try of Rallways (Dr. Rum Subhag
Singh): (a) Yes.

(b) The causes are uadey investi-
gation.

(c) Rs. 4,000 approximately.

(d) Work was being executed by
the local Zonal contractor of the
Railway.

Coumpensation Cases on Railways

871. Shri Hem Raj: Will the Minis-
ter of Railways be pleased to state:

(a) the number of compensation
cases registered during the year 1965-
66 in the different zones for goods
lost by Railways in transit, the num-
ber of cases disposed of and the num-
ber pending during this period;

(b) the amount of compensation
paid during the abov» period; and

(c) the position of such cases dur-
ing the past threc years?

The Deputy Minister in the Minis-
try of Railways (Bhri Sham Nati):
(a) to (c). A statement showing the
number of claims recelved, disposed
of and pending and the amountg paid
by way of compensation during the
three years 1962-63, 1983-64 and 1964-
63 and the aine months ending De-
cember, 1968, is laid on the Table of
the House. ([Placed in Library.
See No. LT-5597/66].





